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Government's   Policy   Regarding   Super 

Bazar 

193. SHRI GOPALSINH G. SOLANKI: 
WH1 the Minister of CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state: 

(a) the Government's present policy 
regarding super bazar; 

(b) whether demand for super Bazars 
foodgrain items is increasing; 

(c) if so, how the Government propose to 
meet the rising demand; 

(d) the details of measures taken to 
make foodgrain and other consumer 
items available to the urban working class 
at affordable rates in super bazar; and 

(e) if not, the reasons therefor? 

THE MINISTER OF FOOD AND 

MINISTER OF CIVIL SUPPLIES, 

CONSUMER AFFAIRS AND PUBLIC 

DISTRIBUTION (SHRI DEVENDRA 

PRASAD YADAV): (a) The Super Bazar, 

Delhi is an autonomous Cooperative Society 

having its own management, The 

Management of the Super Bazar, Delhi 

frames its own policy within the ambit of the 

Act, Rules and bye laws. 

(b) Yes Sir. 

(c) Super Bazar has its own purchase 
arrangements from the market and 
Government's do not interfere in this regard. 
Since there is no shortage of food grains, 
Super Bazar has no problem in meeting their 
rising demands. 

(d) It has been reported by Super 
Bazar; Delhi that it has plans to open 
more branches to cater to the needs of 
the consumers. Due to bulk purchase by 
the Super Bazar, Delhi, in most of the 
items, the selling prices of commodities 
are less than the market rates. 

(e) Does not arise. 

 


